
Central Administrative Tribunal, Ftincipal Bench

0. A. No.529/2002

Neu Delhi this the 3rd day of [tetober, 2002

Hon'blB ivjc, Kuldip Singh, Member (j)

R, A, Singh S/o Late Shri Haualdar Singh
agirad Deputy Controller of Accounts
Cemtral Administrative Tribunal (CAT)
Principal Bench, Neu Delhi
R/o 560, iLuxmi Bai Nagar,
Neu D3lhi-110 023. ..Applicant

By /tlvocate ; Shri P, p. Re hi an, proxy counsal for
Shri S, C, Saxsna, Counsel,

\/e r s u s

Lhion of India Through Secretary
Ministry of Defence,

South Block,
Neu Delhi.

Controller funeral of Defence Accounts
^est Block-, U, R. K. Pur am,
Neu L&lhi-llO 0 56.

3. Controller of Defence Accounts (Airforce)
Ue st Block-V, K, Puram,
Neu Delhi—1 10 066. , ."^e spondent s

By 'Advocate ; Shri B, S. Gain.

CRDLR (ORAL)

Shri P. p, "^ehlam, proxy counsel submits that he has

got instructions from the counsel for the applicant to

uithdrau this OA. Accordingly, DA is dismissed as

uithdr aun.
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